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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, JAIPUR BENCH, JAIPUR.

0.A.N0.302/2000° - Date of order: 2.7.2002

o
3

P.J;Thomas, S/o Sh.Joseph, Resident of Railway Housing .

Socﬁety Colony, Hodit Area, Khodam, Newpura Police Line:

Koda.
; A...Applicant.
'f Vs.
l.. <Union of India through General Manager, Western Railway,
Ch?rcn Gate,'Mumbai; |
2.7 Diyisionél Railway Manager (Egtt), Western Railway, Kota

Di$isionp-ﬂota.
P _ . : - .. .Respondents.
|

MrtShiv!Kumar, Counsel for applicant

Mr.R.G.Gupta, Counsel for respondents.

ﬁoL'ble Mr.H.0.Gupta, Administrative Member

Hon'ble Mr.M.L.Cnadhan, Judicial Member. g

ORDER (ORAL) .

|
“

éER HON'BLE MR.H;O.GUPIA, ADMINISTRATIVE MEMBER.
Tﬁe learned counsel Iof the apblicant wants to withdraw
this O}A_and’also file a‘duly constituted O.A. The prayer is
granteé._ Let‘ the éame be filed witnin one 'montn, if ne so
desiroﬁs. The time speﬁt inApursﬁiqg this 0.A (O;A'No.302/2000),

o : o
from the date of filing tilI the date, would be om good reason

. for condoning this period.

The O.A is dismissed as withdrawn.
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(M.L X (H.0.Gupta)

Mempbeyr (J) ' 5 Member (A).




